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The Minister of Commerce (Shri
Kanungo): (a) to (c). The first session
of the Working Party of Experts on
Commercial Arbitration was convened
By the ECAFE in Bangkok from 11th
%0 17th January, 1962 It reviewed the
present position regarding Commercial
Arbitration in the various ECAFE
counfries and made a number of re-
commendations on settlement of com-
mercial disputes through arbitration
and conciliation. Copy of the Report
of the Working Party (ECAFE Dec.
No. E|CN.II|Trade[L. 51) is available
in the Parliament Library.

Small Scale Industries

*244. Shri D. C. Sharma: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether a suggestion for set-
ting up an Export Promotion Organi-
sation for small scale industries has
been received by Government from
the Federation of Associations of
Small Industries of India;

(b) whether it has been congidered;
and

(c) if so, the result thereof?

The Minister of Indastry (Shri
Manubbaj Shah): (a) Yes, Sir.

(b) and (c). The suggestion is being
considered. In the meanwhile, the
State Trading Corporation have in-
troduced a scheme for ‘Export Aid for
Small Industries’ which would inter
alia cover the suggestions of the Fed-
eration. The essentizcl features of the
scheme are to foster direct business re-
lationship between Indian manufac-
turers and foreign imparters. Speci-
fically the S.T.C. will provide aid in
presentation, credit facilities, sampling,
documentation, shipping etc.
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Export of Ootton Textiles and Jute
Goods

*246 Shri Morarka:
" °\_ Shri Bibhumti Misghra:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether the export of cotton
textiles and jute goods have decreased
during the year 1061; and

(b) if so, the reasons for the same
and the action contemplated to arrest
this fall?

The Minister of Commerce (Shri
Kanungo): (a) and (b). A
statement is laid on the Table of the
House. [See Appendix II, annexure
No. 20].





